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I 2 

3. Maa,oJ Puri J Block 

4. MaDiol Puri Betweeo B and C Block 

5. Mant0l Purl Near C Block · 

6. M.:oaol Puri Near D Block 

1. M.DIOf Purl D aDd It Block 

8. SuitaD Puri P Block 

9. SultaD Puri P Block 

10. Sultan Puri Near C .. BIock 

11. Sultan Puri Near Sultan Purl Vill_ .. 

12. Raabubir Nagar . (Dear over Head Tank) 

13. Tilak Vibar 

14. Madipu.r 

IS. R.abubir Na .. , 

16. napa Nap' 

17. Saoaam Park 

18. JbUmil Colon, 

19. Katr. Karim PbalO~1I 

3 

256 

544 

128 

128 

432 

224 

320 

432 

304 

200 

144 

656 

283 

J6 

608 

1800 

32 
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BeRloIU, LI.t lor Allot.eat of P .... 
•• der Roialat 

1938. SH,RIMATI D K. BHANDAR.I : 
Wih tbe Minilter of UR.BAN DEVELOP. 
M ENT be pleucd to Itatc : 

(I) whether leaioril), Iht for allotment 
or plota under RoblDi Scheme bal been 
prepared; 

(b) if 10, tbe de.aill lbereaf; aad 

(c) If Dot, tbe reuooa tbereof' 

THE MINJST.BR OF STATB IN THB 
t\,tINlSTRY OP URBAN DBVELOPMENT 
(snRr DALIIl\ SINGH)' ; (a) to (c:). No 

7456 
Sa, 7500 Plata 

IIDtority lilt lor allotmcat 01 plOD UDder 
kobioi Scheme baa beeo prepared • 
Allotment II made ,trletl, tbroaab dr." of 
loll .. ADd.boa dow.oped plot. are 
I.ailable. . 

AUot ••• t of Flat •••• er HUDCO 
Patter. Sde •• , 1979· 

... 
1939. SHRJMATI O.K. BHANDARI: 

Will tbe MiDiater of URBAN DEVELOp. 
MBNT be plcuod to ltate : 

(.) wbetber D.D.A. had IDVited 
applic:atJo.. ia 1979 uDder Now .. ttern 
HUDCO Scheme rrom different cateaorlel 
of people; 

(b) It .. the a .. mber or appUoatiOD4 
rocelve4 10 .. 011 cat.,.,; , 



(c) tIIe·prtee cr"ftafl fD NCb cate.ory 
filed 'at tbat tim~; 

(41) 1be present price of flats in eacb 
cateaol'J as ora 31st Jaouary, 1987 and 
rei son· (or increase ia price of Oats iD 
eacb cateaory; 

(e) tbe total number of ftats in each 
catelOlJ and tbe areas selected OD l.be basil 
of draw of lott aDd ~fter prepafltion of 
aeoiorhy list; and 

(0 wbat dOcumeDII tbe realsteNd 
perlODJ have to submit bel ore takina over 
poe-.OD or tbo 8.'1 io Ncb catqoJ')' 
before and after I'repM'lfiOb of OfW 
ICDiorit)' Jilt ., 

THB MINISTER OF STATE IN THB 
MINISTRY OF URBAN DSVELOPMENT 
(SHRI DALBJR SINGH) : (a) Yea. Sir. 

(b) Ind (c). The rcquialto information 
i. as under: 

MIG LIG hata 

4S,S21 56249 Detail. or applicatioDl 

Price ef flat in eacb 
cate&ory filled at the 
time of resutr.doD 

1 RI. 42,000 Rt. 18,000 RI.8000 
J 

-----_._--. 

It was indicated in tho brochure tbat 
tbe plinth arca of tbe flats aDd ,be _timat .. 
cd pricCl mentioned were ilhutrati,e aDd 
were subject to rcvisioo/moddicatioo 
dependiDI upon tbe exiacocies of layout. 
cost of cODstruction etc. 

(4) The price raDle of flat. for wbich 
demand letter. bave been issued reeeotly ia 
Ils. 87,200 to Rs. J,75.6OO for MIG, 
Ill. 47,lOO to Its. 1.18.200 for LIG aDd 

RI. 35.100 10 RI. 41.000 ror luta.. The 
prke bike i. due to incr,... ia tho coat of 
labour aDd material aDd iD lome cues tbo 
plintb areas are more tbaa wbat wert 
eovisqed at tbe time or relcue of 
brocbure. 

(e) The requisite iolormation is ,iVOD 
in tbe ltatement .. J below. 

(f) A, per dotaU. If yeo IIJ (be 
.tattmeot.JI below. 

Statem.at-I 

Statement olflall Cartlo'y.wl,. Q.nJ lite IVetU "Iecled Oil Ih, ball, 0/ dl'QW 0/10/' 
• ." .. ",,,,rlllltln 0/ ,nt/o,'ly 1/1, 

Name of tbe coton, 

1 

Vikaa Puri 

Rohini 

Itajouri Gard. 

Sbalilller Baab 

Paacbim puri 

MIO 

2 

339 

247 

97 

202 

._--_._._---------
LIO Jaota 

3 

'----------------

371 

-
* 879 1192 



J 

Tnlok pori 

JbU Mil 

JaDak Purl D.2A 

Nalld Nqad 

.... 'Dtparl 

Zafarabad 

ShaJJmar B.Jb 

Pi .... Pura 

Shastri Park 

Priya Darabao Vjb.r 

Ouf Puri 

Sari.a Vihar 

Badar par 

DaklbiD Pad 

Tlari 

KbitkJ 

Okzipor 

Caodet1edl'laCiut ftatt 
und« ftrlout colord_/lcbeme 

Total 

2 

610 

-

-
3., 

-
484 

-

-

-
-
-

3 

• .sa 
19$ 

J40 

1000 

366 

91 

328 

228 

-
-
-

-

4002 

4 

-

-

-

443 

232 

48 

163 

788 

640 

136 

312 

343 

761 

676 

, .. _'-----'--_ .. _._------------ 6)05 

Stat.tat",D 

Della' D",elop ... t A.io"., H ...... D.,. .... 

Prom : 

1st ft. ID' Block 
VjkN Stdu. 

N. Dolbl. 

AIItt. Director (MIG) NP. 
Houalaa. DDA. 

--___ 
To 

------. .. -------
-----------*""----

Sub: Allotment or ftat No.- DI. Pkt. 
--iD--~Ros. Scbemo under 

MIG/HP. 

Dew Sfr/Madam. 

Wltb reforeoce to )'Our Jetter dt.-__ 
OD tho lob.hct cited abOVe. I am directed 



MARCH 9. 1987 

to II, tbat you haye Dot. furnished tbe 
followilll documents ao far by are Dot in 
order. You are. therefore requested to 
furolsbed the same witbio a week. from tbe 
date of issue or tbis letter to eoable tbi. 
omce to proceed further in 'ma Uer. 

I. Amdavii on a non-judicial stamp 
paper worth RI. 2 duly attested 
by maaistrate/aub-judge/Notary 
public. 

2. Affidavit for Doa-sale. 

3. Undortakina. 

4. P .D.Il. Receipt. 

5. Rean. Certificate. 

6. Attested photocopy of ratioD 
card. 

7. PbotOlrapb aod Sign. duly attested 
by Maaistrate/Oantted officerj 
Class-I. 

8. Interest OD late payment. 

9. 'Upto date instalments. 

10. Income certificate for the Yr. 78 .. 79 
(elcludina HR.A). 

J I. Attested copy of aaessment order 
for tbe 78 .. 79. 

12. Original copy of Challan No. and 
-----Dt . ..-. ...... .-, ......... 

13. Healtb DeclaratioD. 

14. 3 PoueuiOD letton duly attested, 
by Maaistrate!.Notary PublicI 
Gazetted officer/Cl .... l. 

15. --,---------

16. --------........ .---

17. ------. _. - .~. 

YOUR faithfully 

Alltt, Direotor (MIGPN) 

Prleea of StM) 

1940. SHill B. AVYAPPU REDDY: 
Will the Minister 01 STEEL AND MINES 
be pleascd to atate : 

<a> wbether the attention of Govern­
ment bas been drawn to tbe Itudy ontitled 
'The logic of administered prices· under­
taken by the Policy Oroup. a lOCict, of 
professional economists commissioned by 
the Confederation of EOlioeerlol Industry 
(CEI); 

(b) wbetber tbe domestic prices of 
Indian steel are well above tbe iotematiooal 
level; 

(c) if so, whetber Indian stcel mills 
efe makinl buae profits in a protracted 
monopoly market; and 

(d) if Dot. the real'OIlS for tbe same 1 

THE MINISTER OF STEEL AND 
MINES (SHRJ K .C. PANT) : <a) Ves, 
Sir. 

(b) Ahbouab tbe domestic pricet 01 
Indian steel are hi.ber tban tbe international 
"rica. DO realistic comparison caD be made 
as tbe latter are often 81rattlicaJJy depressed 
to support exports in. biahly competitive 
international market. 

(c) and (d). No, Sir. Apart from bigh 
cost of production mainly due Co obsolete 
technology, poor qualicy or lome raw 
materials, Jack 01 lustained and adequate 
availability of power and continuous increase 
in tbe price of various inputs, lucb 81 coal, 
power, railway freiabt etc .• tbe IndIan steel 
prices Include various levies and taxes which 
do not accrue to tbe produce,._ 

Sto,p.le 01 Crectlt FatUltiel to 
Co-operaU.e BaDk. 10 0rII .. 

b,. NABARD 

1941. SHRI K. PRADHANJ : Will tbe 
Minister of AGRICULTURE be pleased to 
.tate : 

(a) whether OovommeDt Ire IWlro 
tbat NABARD hll stopped liViD, credit 
'acilitios to tlae Co-operative Baot, in 
Ortua; 




